FORM G

INVITATION FOR EXPRESSION OF INTEREST
(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016

evaluation matrix, information memorandum and

further information

RELEVANT PARTICULARS
1. | Name of the corporate debtor Cyperus Multitrade Private Limited
2. | Date of incorporation of corporate debtor 08/04/2009
3. | Authority under which corporate debtor is Ministry of Corporate Affairs / Registrar of
incorporated / registered Companies, Mumbai
4. | Corporate identity number of corporate debtor U52190MH2009PTC191576
5. | Address of the registered office and principal 17 Rajlaxmi BNO 6 Sujata Layout
office (if any)of corporate debtor Indraprastha Nagar Nagpur — 440022,
‘ Maharashtra, India.
6. | Insolvency commencement date of the corporate | 16/06/2023
debtor
7. | Date of invitation of expression of interest 12/08/2023
8. | Eligibility ‘for resolution applicants under section | For the detailed EOI and eligibility criteria,
25(2)(h) of the Code is available at: please contact on
bagaria aruniemall.com,
9. | Norms of ineligibility applicable under section For the Norms of ineligibility applicable
29A are available at: under section 29A, please contact on
bagariaarunemail com,
10. | Last date for receipt of expression of interest 27/08/2023
11. | Date of issue of provisional list of prospective 30/08/2023
resolution applicants
12. | Last date for submission of objections to 02/09/2023
provisional list
13.| Date of issue of final list of prospective . 05/09/2023
resolﬁtion applicants
14. | Date of issue of information memorandum, 05/09/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Manner of obtaining request for resolution plan,

Request for resolution plan, evaluation
matrix, IM and further information will be

shares with prospective resolution




applicants via email, who qualify as per the

eligibility criteria.

16. | Last date for submission of resolution plans 0571072023
17. | Manner of submitting resolution plans to As mentioned in the request for resolution
resolution professional plans.
18. | Estimated date for submission of resolution plan | 20/10/2023
to the Adjudicating Authority for Approval
19. | Name and registration number of the resolution. | Name: Arun Kishanlal Bagaria
professional Reg. No.: [BBI/IP-N00278/2017-18/10836
20. | Name, Address and e-email of the resolution Name: Arun Kishanlal Bagaria
professional, as registered with the Board Address: 701, Stanford Building, Junction
of SV Road, Above Mahindra Showroom,
Andheri (West), Mumbai-400058,
Mabharashtra.
E-mail: grunibagarisco.com &
bagmisarun@email.com
21.| Address and email to be used for correspondence | Address: 701, Stanford Building, Junction
with the resolution professional of SV Road, Above Mahindra Showroom,
Andheri (West), Mumbai-400058,
Maharashtra.
E-mail: gruni@bacariaco.com and
bagarig.arunidemail.com
22.| Further Details are available at or with Arun Kishanlal Bagaria
E-mail: grun@bagariaco.com and
bagaria.aruni@gmail.com
23. | Date of publication of Form G 12/08/2023

Date: 12/08/2023
‘Place: Mumbai

Sd/-

Arun Kishanlal Bagafia
Reg. No.: IBBI/IP-

Q-

701, Stanford Building, Junction of SV Road,
Above Mahindra Showroom, Andheri (West),
Mumbai-400058, Maharashtra.

For Cyperus Multitrade Private Limited
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Government of Maharashtra
Department of Agriculture

(SMART) Project, Website: www.smart-mh.org Contact No. 8806021700

TENDER NOTICE

Tender Ref: - SMART/DIU-Nagpur/Furniture/ 401/2023,
Supply of Furniture with renovation at District Implementation Unit (DIU), Nagpur.

(SMART) Project now invite quotation (RFQ) for Supply of Furniture with
renovation at District Implementation Unit (DIU), Nagpur Detail RFQ is
published on www.smart-mh.org. All the amendments & notices if any will be
published on www.smart-mh.org important dates are as follows.

Dated: 10/08/2023

Sr
No

Details

Date & Time

1. | Date & Time for Commencement of
Downloading RFQ document.

Date: 11/08/2023 Time: 11.00 AM

2. | Last Date (deadline) & Time for
submission of quotations.

Date: 25/08/2023 Time: 03.00 PM

3. | Date and Time for Opening of
Technical envelop

Date: 25/08/2023 Time: 04.00 PM

4. | Date and Time for Opening of
Financial envelop

Date: 25/08/2023 Time: 04.00 PM

Project Director, ATMA & Head,
District Implementation Unit
(SMART) Project, Nagpur

. TG /AT / 365/2023

SD/-
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Tadobalaunchesaudit of safaribookings  77crbetti ng case: Taxmento
doneby controversial operator of website

Nagpur 11 August :
With the controversial
website operating firm of
Tadoba-Andhari  Tiger
Reserve (TATR) reluctant
to move out even after
being issued a termination
notice, the park
management has launched
an audit of entire bookings
done by it. "If needed we
willalsoconductaforensic
audit of the data. If any
discrepancies are noticed
in the audil, an FIR will be

registered  against  the
former operator,” said Dr
Jitendra Ramgaonkar,

conservator of forest (CF)
& field director. The
website operator is in the
thick of controversies for
several irregularities in

online bookings of jungle
safari. Taking cognizance
ofseveral complaints trom
the stakeholders,
Ramgaonkar had issued a
termination notice to the
firm last month.

Despite the
termination of services,
the firm continued tourism
bookings on the official
website
www.mytadoba.org and
many visitors and tour
operators booked safaris
for October onwards.
However, when
Ramgaonkar learned
about it, he immediately
appealed to people to stop
bookings and said the NIC
is in the process of
preparing a new website.

"However, not many
know about the decision,
and those residing outside
Maharashtra are  still
booking safaris through
the firm. There is complete
confusion among people
asitistime for peak season
booking during Diwali,
Christmas and year-end,"
said tour operators.

"As we have received

owner has appealed before
PCCEF (wildlife) Maheep
Gupta to restore his
services. "It is quite
surprising that even after
the operator's services
have been terminated what
drives him to continue
forcefully? The volume of
transactions involved in
Tadoba bookings is huge
and hence is a lucrative

money, we will honour all business,"  said  tour
the bookings done till operators. The field
August 4. We have also director informed that the
lodged a police complaint new  official  booking
against the operator for website

doing illegal bookings www.mytodoba.mahafor
fromthe official websiteof est.gov.in will be launched
Tadoba,”  Ramgaonkar on August 17. Till then
said.However, the TATR will not be taking

booking has questioned
the termination and the

online safari bookings
through any website.

Policeregisterkidnapping
offencein SanaKhan case

Nagpur 11 August :
Thecity police on Thursday
finally registered a
kidnapping case against
Amit Shahu alias Pappu,
friend cum business partner
of missing activist Sana
Khan, whosemotherNisha,
a veteran Congress party
member, has demanded a
CBI probe in her daughter's
disappearance.  Sources
said the city police, which
had registered a missing
complaint on August 3,
registered a kidnapping
offence since Jabalpur
police adopted a wait and
watchapproach, anddidnot
register any case despite

many telltale signs of a
heinous crime having been

committed in their
Jurisdiction. Shahu,
allegedly linked to the

liquor mafia, was earlier
implicated in a murder case
at Jabalpur, and is said to be
politically connected.
Mankapur police station
senior inspector Shubhangi
Wankhede said the
kidnapping offence was
registeredonthebasisofthe
claims of Sana's mother,
that Shahu lured her
daughter to Jabalpur to
settle a partnership dispute
and other personal issues.
"A team will leave for
Jabalpur ~ soon.  More
charges may be invoked
once Sana is traced," said
Wankhede.

DCP crime Mummaka
Sudarshan said a team from
his unit too will reach

HCimposes 50L costondead
man's kin for usurping govt land

Nagpur 11 August :
With a view to send a loud
and clear message to the
land grabbers, the Nagpur
bench of Bombay high
court imposed an
exemplary costof ?50 lakh
on a deceased petitioner's
legal heirs for usurping the
forest land for cultivation
for over six decades.
According to lawyers, this
is perhaps the first time
such an unprecedented
fine was levied in the
bench's history in the
recent past. "The fact
remains that this court has
realized that the petitioner
has abused the process of
law, which is continued till
today. The petitioner, who

was a public servant, has
utilized government land
for personal benefitduring
his lifetime. The legal
representatives continued
the ill will," Justice Anil
Pansare said.

Petitioner Waman
Singam contended that his
deceased brother Shriram
had applied for the
permission  to  bring
disputed land. recorded as
tree forest in Bramhapuri
in Chandrapur district,
under cultivation in 1941-

42, After getting
permission for cultivation
for two years, the

petitioner and his family
continued their cultivation
on 60 acres.

Jabalpur to conduct a joint
operation.

Sana had left for
Jabalpurby busonAugust 1
following a  heated
argument with Shahu. On
August 2, she last spoke to
her family at 7am. Later,
Sana's both mobile phones
were switched off, with the
last location being Rajula
Colony, Jabalpur, where
Shahu stays alone in a
rented apartment.

CCTV ftootage shows

Jabalpurpolice claimed
to have contacted Shahu's
relatives, contacts and
associates, urging them to
help nab him. It's learnt
Shahu has switched off his
cell but is using WhatsApp
to  communicate. His
brother, Manish, was
communicating with Shahu
tillAugust3-4.

Nisha had called Shahu
on August 3 when his
cellphone was on. Shahu
told Nisha her daughter had

Sana reaching Shahu's left his house after
rented apartmentat7.30am. quarrelling.
Neighbours heard Nisha said she was

quarrelling and screams
from the apartment for 15
minutes. CCTV showed
Shahu leaving home in his
Wagon R car at 9am on
August 2, returning at
11.10pm, and again leaving
around 1 1.45pm. Sanaisnot
seen leaving the house.

againstSana's plantomarry
Shahu and had voiced her
displeasure too. "We found
no supporting documents
that Sana married Shahu.
We suspect Shahu harmed
my daughter, and demand
an impartial probe," she
said.
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for Corporate Persons) Regulations, 2016

probebookie'sincome source

Nagpur 11 August :
The police have finally
shared details of the 77
crore online betting case
with the income tax
department. It took more
than a fortnight for the
taxmen to get details from
thecops. Thetaxmenwould
now start with their
investigation targeting the
alleged bookie Ananth Jain
alas Sontu. The police had
seized 17 crore cash and
l4kg gold from the
premises of Sontu, who is
abscondingand believed to
have fled to Dubai. The
cash seized at present is in
the possessionofthepolice.
A couple of days ago, the

Tension after
murder, Pl
shunted

5
I e

Nagpur 11 August :
An angry mob brought
down the residences of a
l4-year-old boy and a
goonat MahakaliNagarin
the wee hours of Thursday
forstabbing a 46-year-old

mason, Sudharam
Baheshwar, to death on
August 8.CP  Amitesh
Kumar immediately

shifted senior inspector
VaijayantiMandodhawde
out of Beltarodi police
station and replaced her
with Mukund Kawde

from  MIDC  police
station. It's learnt
Mandodhawde was

shifted to crime branch.

police shared the first
information report (FIR)
and the panchnama of the
cashseized during the raids
with the income tax
department.

Sourcessaidthetaxmen
would be first starting with
inquiry against the bookie.
This is because the lawsays
thatprobe hastobeinitiated
against the person at whose
premises the cash has been
found. In this case it is the
alleged bookie.

It all began with a
Gondia businessman filing
acomplaintwith police that
hehadlostover77 croretoa
fraudulent online betting
scheme. After recoveringa

part of the amount, the loss
still remained at 58 crore.

The police had kept the
complainant's identity
under wraps due to which it
aroused curiosity about the
person who had lost such a
huge amount. Sources say
the incometax probe can be
directed towards the
complainant only after he
stakes claim to the amount.
Once the person claims the
amountto be his, the source
of income too will have to
beprovedandpay taxesdue
onit.

It is learnt that the
businessman has
mentioned in the complaint
that the amount which he

Maddigudam residents oppose
ironorestockyard nearvillage

Nagpur 11 August:
Residents of
Maddigudam, a village
around 3km from Alapalli
in Gadchiroli, who had
earlier allowed the mining
company to stock iron ore
from Surjagarh projectand
park trucks near their
village, now have backed
out Sources said
Maddigudam, which has
180  families and a
population of 962, is
severely affected by iron
ore dust settling in their
homes and damage to
crops apart from many
suffering from  health
issues. In a hotly debated
gram sabha meeting on
Thursday, Maddigudam
residents demanded
immediate halt to the
dumping of ore in the
stockyard and parking of
Surjagarh vehicles citing
pollution posing health
hazards and damage to the
Crops.

Confirming the
development, gram sevak
Nitin Kapkar said the gram
sabha refused to give no-
objection certificate to the
mining company as heavy
dust settling in the
agricultural fieldsistaking
toll, polluting water and
also affecting health,

According to sources,
the gram sabha had a
prolonged session where
some villagers, benefited
because of the mining
company, supported the
stocking of ore, but rest of’
the village opposed it.

A villager, on the
condition of anonymity,
said drivers of the mining
trucks defecate and bathe
in the open, which is also
polluting the area.
"Accidents have become
frequent in and around the
village as the roads have
beendamaged and become
slippery due to muck after
rains.

had lostinthe bettingracket
was taken from this friends.

Meanwhile, initial
probe revealed the bookie
has shown only moderate
income in his returns. He
has also been irregular in
filing the returns and the
income reported lately is
within 5 lakh to 7 lakh a
vear.

The source says if there
isnoresponsetotheincome
tax notices by the bookie or
none comes to claim the
amount, itcan also be taken
into possession by the
income tax department and
later deposited into the
government exchequer as
benami property.

MY OLD NAME WAS SADIA
AYAZ. NOW MY NEW NAME IS
SADIA RAHEMAN.

ADD: KAMPTEE, DIST. NAG-
PUR (MAHARASTRA)

MY OLD NAME WAS KHADEE-
JAH MOHAMMAD NAIM
QURESHI. NOW MY NEW NAME
IS KHADEEJAH M . NAEEM
QURESHI.

ADD: WARD NO 13 STATION
FAIL INFRONT OF RAILWAY
STATION GATE WARDHA-
442001

MY OLD NAME WAS SHABANA
PARVEEN SIDDIQUI. NOW MY
NEW NAME 1S SHABANA
PARVEEN MOHD SADIQUEUL-
LAH .

ADD: KAJI MOHALLA, KALAM-
NURI, HINGOLI - 431702

MY OLD NAME WAS POOJA
AGRAWAL. NOW MY NEW
NAME IS PUJA AGRAWAL.
ADD: RANI DURGAWATI WARD
BHAGWAT NAGAR SEONI M.P-
480661

MY OLD NAME WAS SHAILJA
DINESH SINGH. NOW MY NEW
NAME IS SHAILJA DINESH
SINGH THAKUR.

ADD: PLOT NO 29 PRASHANT
LAYOUT NAGPUR

MY OLD NAME WAS KRUTIKA
ASHOK SONKUSARE. NOW MY
NEW NAME IS REKHA ASHOK
SONKUSARE.

ADD: F NO 102 UNIVERSAL
MANNER INDRAPRASTHA LAY-
OUT NAGPUR - 440022

MY OLD NAME WAS SHAMA
BANU. NOW MY NEW NAME IS
SHAMA TABREZ SHIVANI.
ADD: NEAR MEMON JAMAT
KHANA, AMBEDKAR LAYQUT,
GHUTKALA WARD, CHANDRA-
PUR MS 442401

wrAw wirsow

THE YAVATMAL URBAN CO-0F. BANK LTD.YAVATMAL
(Regd. No.YML/ BNK / 114)
Hesd Office: Garden Road, LI.C. Chowk, Yavalma

Authorised Off. Add.Shrikrushna Bhawan Complex Wani. Tg Wani Dist. Yavatmal.

RELEVANT PARTICULARS

Name of the corporate debtor

Cyperus Multitrade Private Limited

ra

Date ofincorporation of corporate debtor

08/04/2009

)

incorporated (registered

Authority under which corporate deblor is

Ministry of Corporate Affairs | Registrar of
Companies, Mumbai

.

Corporale identity number of corporate debtor

U52190MH2003PTC191576

w

office (if any) of corporate debtor

Address of the regisiered office and principal

17 Rajlaxmi BNO 6 Sujata Layout
Indraprastha Nagar Nagpur - 440022,
Maharashtra, India.

6 |(Insolvency commencement date of the|16/06/2023
corporate debtor
7 |Date ofinvitation of expression of interest 12/08/2023

[=-]

Eligibility for resolution applicants under|For the detailed ECI and eligibility criteria,
section 25(2)(h) ofthe Code is available at;

please contact on
bagaria.arun@gmail.com,

w

29Aare available at:

Norms of inefigibility applicable under section| For the Morms of ineligibility applicable

under section 294, please contact on
bagaria.arun@gmail.com,

10 |Last date forreceipt of expression of interest

2T108/2023

resolution applicants

Date of issue of provisional list of prospective | 30/08/2023

12 |Last date for submission of objections to|p2/08/2023

provisional list

13 |Date of issue of final list of prospective| (15/09/2023

resolution applicants
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Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

05/08/2023

w

Manner of obtaining request for resolution
plan, evaluation matrix, information
memorandum and further information

Request for resolution plan, evaluaticn
matrix, IM and further information will be
shares with prospective resolution
applicants via email, who qualify as per the
eligibility criteria.

Last date for submission of resolution plans

05/10/2023

M.J.P.

dt. 14.08.2023.

DGIPR-2023-24/s6-5/C2813

MAHARASHTRA JEEVAN PRADHIKARAN
WATER MANANAGEMENT DIVISION NAGPUR

E-TENDER NOTICE NO. 11 FOR 2023-24 (First Call)

invites E-Tender for the work M&R to
Mahadula Water Supply Scheme for year 2023-24 &
2024-25 provide the manpower to run the scheme, To
rectrify the leakages, Repair of Air valve & sluice valve &
disconnection of consumer connection etc.
Kamtee Dist. Nagpur) in the State of Maharashtra The
amount of tender cost Rs.1,52,77,478/-. The E-Tender
Details are available on www.mahatenders.gov.in from

All relevant dates will be as per the tender published
in web portal www.mahatenders.gov.in.

(Tah.

SD/-
Executive Engineer
MJP, Water Management
Division Nagpur

Manner of submitting resolution plans fo
resolution professional

As mentioned in the request for resolution|
plans.

Estimated date for submission of resolution
plan to the Adjudicating Authority for Approval

20/10/2023

Name and registration number of the
resolution professional

Name: Arun Kishanlal Bagaria
Reg. No.: IBBIIP-NOD278/2017-18/10836

Name, Address and e-email of the resolution
prafessional, as registered with the Board

Name: Arun Kishanlal Bagaria

Address: 701, Stanford Building, Junction o
SV Road, Above Mahindra Showroom,
Andheri (West), Mumbzi-400058
Maharashtra

E-mail: arun@bagariace.com §
bagaria.arun@gmail.com

2

Address and email to be used for
correspondence with the resolution
professional

Address: 701, Stanford Bullding, Junction of
8V Road, Above Mahindra Showrcom |
Andheri (West), Mumbai-400058,
Maharashtra

E-mail: arun@bagariaco.com and
bagaria.arun@gmail.com

22

Furiher Delails are available at orwith

Arun Kishanlal Bagaria
E-mail: arun@bagariaco.com and
bagaria.arun@gmail.com

23 |Date of publication of Form G 12/08/2023
Sd/-
Arun Kishanlal Bagaria
Reg. No.; IBBIIP-NO0278/2017-16/10836
701, Stanford Building, Junction of SV Road, Above Mahindra
Dale: 12/08/2023 Showroom, Andhen (West), Mumbai-400058, Maharashtra.
Place: Mumbal For Cyparus Multitrade Private Limited
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PFramod Anant Sapre
Authorised OMicer
The Yawatmal Urban Co-op. Bank Lid, Yavatmal.
Head Othce, Yavatmal.
(| Securad Creditor |
M.NcATET121292




